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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

0O.A. No. 1004/2024 

IN THE MATTER OF: 

Prahlad Roy Goenka & Anr. ...Applicant 

Versus 

Union of India & Ors. ...Respondents 

REPLY BY WAY OF AFFIDAVIT ON BEHALF OF RESPONDENT 

NO.3 

I, Dr Basava Venkata ram Chandra 

Purushottam, S/o Shri B. Naga 

Bhuhana, aged 48 years, presently 

posted as Director Fisheries 

U’ara.khand: 

(Deponent) 

I, the above name deponent, do hereby solemnly affirm and stated as 

hereunder: 

1. That the deponent is presently posted as Director Fisheries Uttarakhand 

i.e. Respondent No. 3 in the present matter as such he is fully conversant 

with the facts of the case and competent to swear the present Affidavit. 

644



That the above captioned matter pertains to the alleged decline in the 

population of the Golden Mahseer fish in the state of Uttarakhand and 

Himachal Pradesh. That this Hon’ble Tribunal had issued notice to all 

the Respondent vide order dated 25-11-2024 and such time was granted 

to all the Respondents including Respondent No. 3 to file its response. 

Accordingly, the Respondent No. 3 is filing its response by way of the 

present affidavit. 

That the Respondent No. 3 wishes to address the core issue involved in 

the present matter, therefore, para-wise response to each and every 

averment made by the Applicants is not necessary. 

It is submitted that for the purpose of conservation of Mahseer fish, 

Mahseer fish seeds are periodically stocked in different river stream 

across the Uttarakhand State. This ensures steady population of the 

Mahseer fish in the river streams and thereby, maintaining an ecological 

balance of in aquatic ecosystem. The fish seeds have been stocked in the 

following manner in the Uttarakhand state: 

Year Total No. of Fish Seeds 

(In Lakhs) 

2020 2,53 

2021 2.08 

2022 3.33 

2023 1.70 
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2024 7.66 

Total = 17.30 

A detailed river-wise statistic for each year is annexed as Annexure R- 

1. 

5. It is further submitted that in order to prevent poaching and illegal 

fishing in the state, boards have been installed and painted slogans and 

notices have been affixed in various districts of Uttarakhand such as 

Pauri, Nainital, Tehri. Copy of the photographs showcasing such notices 

and paintings is annexed as Annexure R-2(Colly.). 

6. Angling Fish Festival is also organized in the districts of Pauri and 

Champawat wherein all the participants are made aware for the 

conservation of Mahseer fish. Such festival only involves “catch and 

release” of fishes and does not result in killing of any Mahseer fish. Copy 

of the photographs of Angling fish festival is annexed as Annexure R- 

3(Colly.). 

7. Punitive measures are also taken regularly by Respondent No. 1 by way 

of issuing challans to people who indulge into illegal fishing. 

Respondent No. 3 has also issued challans against eighteen person since 

September 2023 for illegal fishing in Bhimtal and adjoining lakes. Copy 
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10. 

As far as hydro-power projects are concerned, reservoirs are constructed 

in the hydro-power project. Respondent No. 3 grants No-objection 

Certificate after due inspection of the hydro-power projects are 

conducted. It is submitted that such inspections are conducted to assess 

for the requirement and construction of water reservoirs along with 

hatcheries for the conservation and propagation of fishes along with 

construction of fish ladders in reservoir so that there are no problems to 

fishes to migrate during breeding season. 

For conservation and propagation of fisheries in the rivers of the state, 

Respondent No. 3 has prepared beats ranging from 3-5 kms and are 

being allotted to local Self-Help Groups/Cooperatives Societies etc. for 

conducting angling programmes which also works for conservation of 

fisheries. 

That the contents of the Affidavit have been prepared under the 

instructions of the deponent and the same are true and correct and 

nothing material and has been concealed therefrom. 

That the deponent undertakes to comply with any further directions that 

this Hon’ble Tribunal may pass in the present matter. 

:fiEPONEtT 
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VERIFICATION 

Verified at Dehradun, Uttarakhand on 07 day of March 2025 that the contents 

of the above affidavit are true and correct to the best of my knowledge and 

belief, no part of it is false and nothing material has been concealed therefrom. 

. warn beforeme by 

e 7 DEPO! 
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Annexure R-1 

Year 2020 2021 2022 2023 2024 

District | No. Water No. Water No. Water No. Water No. Water 
in | source/Name | in source/Name | in | source/Name | in | source/Name | in | source/Name 

lakhs | ofriver | lakhs of river lakhs | ofriver | lakhs |  ofriver | lakhs |  ofriver 
Uttarkashi 1 | Ashiganga/ 1 Khurmura 1 | Ashiganga/ | 10 | Ashiganga/ | 1.20 | Kamal Nadi/ 

Bhagirathi gaad/ Bhagirathi Bhagirathi Bhagirathi 
Bhagirathi 

Almora - - - - - - - - 250 | Ramganga 
paschimi 

Rudraprayag | - - - - - - - - 0.26 | Mandakani 
Champawat | 0.03 | Kalinadi | 0.03 | Kalinadi | 003 | Kalinadi | 0.02 | Kalinadi | 0.05 | Kolidekh 

jheel 
Tehri 1.50 | Bhagirathi | 1.00 | Bhilangna | 2.00 | Kotigaad | 0.15 | Kotigaad | 1.90 | Bhagirathi 
Pauri - - 0.05 | Nayarnadi | 0.10 Nayar 0.20 Nayar 025 Nayar 

Nainital - - - - 020 | Bhimtal, | 023 | Bhimtal, 150 | Nainital, 
saattal, saattal, Bhimtal, 

Nauchukiya Nauchukiya saattal, 
taal taal Nauchukiya 

taal 
Total 2.53 2.08 3.33 1.70 7.66 
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Annexure R-2(Colly.) 
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Annexure R-4(Colly.) 
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35 

M Gmail Adarsh Chamoli <adarshchamoli93@gmail.com> 

Advance Service || O.A. No. 1004 of 2024 before National Green Tribunal Principal Bench || 
Reply on behalf of Respondent No. 3 

Adarsh Chamoli <adarshchamoli93@gmail.com> Fri, Mar 7, 2025 at 6:28 PM 
To: "ankursoodoffice@gmail.com" <ankursoodoffice@gmail.com> 

Dear Sir, 

Please find attached the advance copy of the Reply being filed by Respondent No. 3 in the above captioned matter. 

Thanks and regards. 

Adarsh Chamoli 
Advocate-on-Record 
Counsel for Respondent No. 3 

Office: W-26 (Basement), Greater Kailash I, New Delhi - 110048 

Chamber: 5, Lawyers’ Chambers, Delhi High Court 

Contact No.: +91 8375955697 

fi R-3 Response Affidavit.pdf 
22904K
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